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Mr. Speaker: The hon. Minister may
make a note of it.

Shri S. S. Kothari: Does the Gov-
ernment have any departmental
machinery to ensure that the postal
employees perform their duty properly
and that letters, packets, registered
letters and money orders rre properly
delivered? I ask this question be-
cause there have been reports that in
Calcutta some letters were thrown into
a pool and they were not delivered at
all.

Dr. Ram Subhag Singh: We are
taking all steps to tighten the working
of the department and if any complaint

of this nature is brought to my notice
1 shall definitely take proper action:
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Shri K. Narayana Rao : May I know,
Sir, how foreign exchange is invoived
in a postal racket? Is it possible that
some foreign exchange has been smug-
gled in through ordinary post? If such
is the case, one can wunderstand it.

‘Then it is not merely a question of

ordinary postal racket, there is also the
question of violation of foreigrn ex-
change regulations involved in it
Therefore, I would like to know what
is the mechanism involved in this parti-
cular case?

Dr. Ram Subhag Singh: Actually,
in these cases some persons from
America and England have senf some
money in the form of postal crder,
cheques or bank drafts along with their
letters to their relatives or their mis-
sionary etc. Those things were taken
away by persons who are jnvolved
‘n this.
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All-India Equesirian Amsociation

*333. Dr. Karal Singh:
Shrimati Nirlep Kaar:

Wil the Minister of Education be
pleased to state

(a) whether Government bave
reotived any proposal to form an Al-
Indis Equesttian Associaina and 10
have it afliated to an International
body of equestrians; and

(b) If s0, where the matter stands
at present?

The Minister of State in (be Ministry
of Rducation (Shri Bhagwat Jha Asad):

{n) No, Sir.
(b) Doss not arise.

Mexice Olymple Games

). Swi P. K Deo: Wi the
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state:
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(e} the composition of the Indisn
contingent?
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(a) India hopes ‘o participats in the

gbm;:c Games t> be held in Mexico
1

(b} and {(c) Propossls from the
Indian Qlympic Association about the
glze of the contingent and participation
in various events have not yet besm
recalved  Whan vectived, they will be
examined in coosuitation with the All
India Council of Sports and decision
‘aken, keeping in view the standard of
teams and individual spnrirmen and
the availability of funds and foreign
exchange etc

Police Verifications

*938. Shri § M Banerjoe.
8hri Madhs Limaye :

Will the Minister of Home Afinirs
be pleased to state:

(a) whether Government of Rerals
have taken a decizsion to abolish
Police verification of the politiial back-
ground of those seeking Goveinment
Jobs,

(b) whether they have alsn informed
the Central Government of this deci-
sion;

(c) whether as & remult of tikds, the
people of Kerala are being denied jobs
at the Centre, and

(d) If 50, the reactin of Gavernmant
in the matter?

The Mintuber of Biake fn i Minkitey
of Eeme Aftelrs (S Vidys Chearan
Shukiz): (a) Yes, Sic.

(b} Yes, Sir.
) Mo ltn,
(2) Doss wst wign





